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and the time from which these sidings came
into operation ;

(b) whether no agroement was eoxecuted
with the owner of these sidings and whether
as a result theroof there has been  financial
loss to the Railways: and

(c) if so, whit steps Goverminent propose
to take against the staff for such
ncghigence causing loss 1o the Railways ?

THE MINISTER OF RAH.WAYS (SHRI
K. HANUMANTHAIYA) : (2) and (b).
A statement is [nid on the Table of the House.
[Placed in Library, See No. LT-1563/72]
Qut of total number of 54 sidings on Allah1-
bad Duvision, agreements in cise of 47 std ings
have alrcady becn exccuted and in case of
seven sidings only vude iems Nos. 39, 41, 49,
50, 52, 53 and 54 of the Statement, the cxe-
cution of agreement is under finanlisation,
The Railway Administration 1s not incurring
any financial loss on this account.

(c) Does nnt arise.
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PURCHASE OF RUBBLR BY CFNIRE

1266. SHRIC. K. CHANDRAPPAN :
Will the Mamster of FOREIGN TRADE

be pleased to state:

(a) the amount spent by the Centre
for buying rubber from open market
in Kerala last ycar;

(b) how far it has
in rubber industry; and

(¢} whether this policy will continue this
year too ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHR1 A. C. GEORGE) : (a) As there
was fall in indigenous rubber prices due
to low off-take by the manufacturers, the
State Trading Corporation was directed in
October, 1970 to enter inthe rubber purchase
operations. The Corporation has got 4
centres at Cochin, Kottayam, Calicut
and Parakod and rubber purchase opera-
tions are continuing. In December 1971,
Government of Kerala were given a loan
of Rs, 2.5 crores for rubber purchase opera-
tions and two instalments of RS, 50 lakhs cach
have since been relcased for the purchase of
rubber from small growers,

averted the crisis

Rubber was purchased by State Trading
Corporation and Kerala State Government at
a value of Rs. 6.53 crores during the ycar
1971,

(b) and (c). The price of rubber has
not improved to the notified level,
However, the price provailing at Ra, 375
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per 100 kgs. for lot rubber in December,
1971 has risen to Rs. 465 per 100 kgs. as on
20-3-1972. The entry of the Kerala State
Government in December, 1971 in addition
to §. T.C, in the rubber market has helped
the rubber industry and is expected to
stabilise prices of rubber.

COMPLAINT AL : DISTRIBUTION OF RAW
CASHFW NUTS

1267. SHRI C. K. CHNADRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether Government have reccived
any complaint regarding the policy
of the Cushew Corporation of India
in distributing the raw cashew nuts;

(b) if so, the nature of the complaint ; and

(c) the decsion of the Government
thereon?

THFE. DLPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGL) : (a) Yus, Sir,

(b} The distribution of raw cashew nuts
should be made only on the basis of the past
export performance of the parties,

(c) The Standing Adivsory Committee
of Cashew Corporalion of ladia which
ucludes representatives of the  industry
also, has reviewed the matler and
recommended that the present distribution
pohicy should be continued for distribution
of raw cashew nuts. The Government is
examining the recommendation,

REORGANISATION OF RERALA HANDLOOM
INDUSTRY

1268. SHRI C. K. CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be ple ased to state:

(a) whether QGovernment have received
any comprehensive scheme from Kerain
proposing the reorganisation of the handloom
industry and seeking centre’s assistance;

(b) il so, tho salient featurcs of this
scheme; and

(c) the decision taken by the Centre in
the matter ?





